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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 350/2024

IN THE MATTER OF:

AMIT KUMAR AND ANR. ...APPLICANTS
VERSUS

UNION OF INDIA & ORS. ...RESPONDENTS

SHORT FACTUAL REPLY TO THE ORIGINAL APPLICATION NO.

350/2024 ON BEHALF OF RESPONDENT NO. 5ALONG WITH

AFFIDAVIT

MOST RESPECTFULLY SHOWETH

1. The present Short Factual Reply is being filed on behalf of the Ground Water
Department, Government of Rajasthan i.e., Respondent No. 5 to the Original
Application preferred by and on behalf of Mr. Amit Kumar and Mr. Kailash
Meena (herein after referred to as ‘Applicants’) under Section 14 & 15(1)
read with Section 18(1) & (2) of National Green Tribunal Act, 2010
(hereinafter referred to as '"NGT Act’) by the Applicants herein before the
Hon’ble National Green Tribunal (hereinafter referred to as the 'Tribunal’).

It 1s further submitted that the Answering Respondent reserve the right to



702

prefer a detail reply to the present Application, if necessary or directed by this

Hon’ble Tribunal.

The accompanying reply filed on behalf of Respondent Nos. 3, 4 and 6 is
being relied upon by the Answering Respondent and the same is not reiterated

herein for the sake of brevity.

PRELIMINARY OBJECTIONS

3.

At the outset, the Answering Respondent disputes and denies all averments,
submissions and contentions made in the Original Application save and
except what is expressly admitted hereinafter. In the present application, the
Applicants incorrectly alleges that illegal encroachments and illegal mining
activities are affecting the flow of Kasawati/Krishnawati River in the Neem
Ka Thana, District, State of Rajasthan and Mahendragarh, District, State of
Haryana (hereinafter referred to as ‘river area’) at present. The Applicants are
trying to build a case that due to non-effective intervention; environmental
conservation is getting affected leaving profound impact on the region
including lowering of the groundwater level in return affecting the livelihood

of farmers in the adjacent communities.
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4. The Answering Respondent and the other concerned authorities are taking the

all necessary steps for conservation, preservation and restoration of the

catchment area of the river area.

BRIEF FACTUAL SUBMISSIONS

5. Pertinently, the allegations are non-founded thus, denied. It is pertinent to
highlight that the Krishnawati/Kasawati River basin originates from the
Mothuka & Dariba hills which is part of Aravalli hills. The said river is a
scasonal river with the main catchment area in Tehsil Patan and Neem ka
thana of District Neem ka thana. The total catchment area of Kasawati River
is 288 Sq. Kms within the State of Rajasthan. The various drains from the
catchment area converge at Raipur Patan dam passing throu gh a multitude of
villages in both State of Rajasthan as well as in State of Haryana. This river

historically has been considered a tributary to Sahibi River.

6. The Krishnawati/Kasawati River becomes fully developed downstream of
Raipur Patan dam near village Raipur Patan in the District Neem ka thana
and flowing approximate 22 Kms in the State of Rajasthan through various
villages including Kachareda, Dhandhela, Rajpura, Hasampur, Jatwas,
Chhaja ki nangal, Blupura, Ramsinghpura, Khurdiya, Rampura, Dalpatpura,

Kanthi, Mothuka and Raipur Patan of District Neem ka thana in Rajasthan
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and near village Sirsa ki dhani dilpura, Tehsil Patan, District Neem ka thana

enters into Haryana near village Bhedanti of District Mahendragarh.

There are eight dams in District Neem ka thana namely (Raipur Patan, Dokan,
Upper Rella, Lower Rella, Baran, Kola Ki Nangal, Shikargarh and Fatehpura
bundh). The total catchment areas of these dams are 237.265 Sq. Km and

storage capacity of these dams are 508.93 Mcft.

It is categorically submitted that time and again if any encroachment is found
the authorities take immediate action. The Water Resources
Department (Respondent No. 4) had issued 6 notices to the illegal
encroachers in the year 2021 to remove/ vacate the illegal encroachment/
mining in the catchment area and the same is a matter of record. Such record
is a proof that the Answering Respondent have acted vigilantly leaving no
encroachment/ illegal mining on the riverbed in consonance with
Environmental Protection norms to ensure that there is no hinderance in the
river flow. Further on 17.01.2023, a joint Committee comprised of officials
from Water Resources Department, Revenue Department and Mining
Department made a field visit of the entire Kasawati River, in accordance
with law. On the basis of joint committee’s findings, a factual report has been
prepared by the Respondent No. 4. Thereby, ensuring that no encroachment/

illegal mining prevails in the concerned area.
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It is further submitted that op 10.07.2024, officials of Water Resources
Department (Respondent No. 4) reported that no obstruction was found in
the water flow upon visiting the catchment area of Kasawati River on

06.07.2024. Moreover, the Raipur Patan dam has been filled upto 3.4 feet

as well as restoring groundwater levels.

It is reiterated and highlighted that the main reasons for the limited/low water

flow of the Kasawati river are the following:

a) Due to climatic changes leading to continuous reduction in the long-
term average of rainfal] affecting and reducing the water availability in

the catchment area of the river;

b) The inflow of water has been regulated by the concept of field water
management within the field, and, along with the reduction of
independent catchment areas due to the expansion of the agricultural

sector, this has led to decreased water inflow;

¢) In the catchment area of the river, like other areas, the water inflow into
the river is not converted into run-off due to over-exploitation of

groundwater,
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Itis humbly submitted that in the Neem ka Thana block, it is evident that the
region possesses significant groundwater Tesources, particularly within the
Quartzite zone, which Spans an area of 289.56 sq.km. The average yield of
wells in this zone is commendable, with 32,000 [itres per day when pumped
and 20,000 litres per day without pumping, indicating a reliable water supply
for local communities. Furthermore, the groundwater quality has been
classified as potable, ensuring its suitability for drinking and domestic use.
While the area has been categorized as "QOver Exploited" with a groundwater
extraction stage of 227.40%. A True Copy of Reports on Groundwater in

Neem ka Thana Block has been annexed and marked as Annexure R/1.

It is further contended op behalf of Answering Respondent that the Patan
Block, covering an area of 478.89 sq. km, is primarily characterized by water-
bearing formations of Quartzite and schist. The assessment identifies a
significant potential zone (ZQO01) within the block, where the depth of water
ranges from 11.5m to 36.45m, with an average well yield of 32,000 litres per
day when pumped. Imperatively, the groundwater quality in this region is
deemed potable, ensuring the health and safety of the local community.
However, it is crucial to note that the Patan Block has been classified as
"Over Exploited," with a groundwater extraction rate of 170.19%. This

alarming statistic highlights the urgent need for sustainable management
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annexed and marked as Annexure R/2.

The Answering Respondent undertake to comply with each and every order
of this Hon’ble Tribunal in its Communication and spirit to the best of its

capacity at its earliest.

PRAYER

It is therefore, most respectfully prayed that in view of the submissions made

hereinabove, the Hon’ble Tribuna] may be pleased to-

L Dismiss the Original Application bearing No. 350/2024 referred by and

on behalf of the Applicants; and
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Respondent No. 5

Through

(RerorsAR) £
TR - w‘mesh Kumar

: Iﬁgﬁ'arge Hydrogeologist GWG
Officer-in-Charge for Respondent No. 5
Ground Water Department

Government of Rajasthan
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELH]
ORIGINAL APPLICATION No. 350 OF 2024

IN THE MATTER OF;
AMIT KUMAR & ANR, «.APPLICANT
VERSUS
U ION OF INDIA& ORS. ...RESPONDEN’FS
Sr.No..!.?.%&...{)av..gz;.%“-
Year . . Q,Q,‘)A’ B AFFIDAVIT

1. That I am the Officer in Charge (OIC) in the above captioned matter
for theGround Water Department (Respondent No. 5). T am well

conversant with the facts and circumstances of the case.

2. 1 state that I have read and understood the contents of the
accompanying Reply which has been drafted by my counsel under my
instructions and the same has been explained to me, [ say that the

contents of the same are true and correct to the best of my knowledge
and belief,

3. That the submissions made therein are beljeved to be true and nothing

material has been concealed there from.

X ‘
&%ﬂs v‘m4. I say that Annexure in the instant Reply is the tr ue'and correct copy,

\&QW : true and typ\ed copy and true and translated copy of the original.

Sag

DEPONENT

VERIFICATION
the Deponent above named do hereby solemnly affirm that contents
i //of Paragraphs no. 1 to 4 of the foregoing Affigavit are true and correct
a WO

o to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed there from,

Verified at onthisday ___ of : 2024.."(7
CPONENT

NOTARY PUBLIC
SIKAP

G Scanned with OKEN Scanner



710

Annexure R/1

1 Trend of Ground Water level of Neemkathana Area

2016

__ 2017 | 2018 | 2023 |
Average 20.08 | 26.48 | 33.86 | 33 42 [ 31.86 [ 3312 | 26.30 43,16
Water
Llevel
(M)
2. Ground Water Extraction Stage of Neem kathana Area
( District:~ Neemkathana, Block:- Neemkathana, Zone:- Quartzite)
Year 1998 12001 2009 3011 12013 T2017 T2030 [2022 T32073 ]
Stage of 108.10 97.00 114.80 135.85 | 185.49 182.82 | 203.47 219.59 | 227.40
Ground
Water
Extraction !
in % l

Note:- Block Stage of Ground wate Extraction <70% is Safe, >70% and <90% is Sami Critical,

>90% and <100% is Critical, >100% is Over Exploited
3. Pre monsoon 2023 and Post monsoon 2023 Water level of Rela Area
{ District:- Neemkathana, Block:- Neemkathana, Zone:- Quartzite)

Sr No. Name of village | Zone Typeof | Total . SEREG e
Well depth(M.) [pre. Post  TFiu
1 Nimod Quartzite | DWW 34 Dry Dry | Dry 5

10



ter Quality of Neem ka thana Area

711

Owners Zone
Village Name 2021
TDS Flouride [ Nitrate TCToﬂride
. il (mg/1) | (mg/1) (mg/1)
1 Nimod Public Quartzite 509 - [ 0.62
well
S.No. | Name of l?wners Zone Type | Total 2022
Village N
. e \?vfeﬂ demh{M"’ms Flouride | Nitrate | Clogride
(me/l) | (me/1) | (mg/1) | (mg/)
1 Nimod Public | Quartzite | pw |32 471 los8 o089 |71
well !
5.No. | Name of Owners | Zone Type | Total 2023
Village Weme ::;u depthiM.) I—r5e Flouride | Nitrate | Clouride
(mg/) | (mg/l) | (mg/) | (mg/)
. Nimod Public | Quartzite |[DW | 32 491 117 64 106
well

11

T —
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Annexure R/2

( District:. Neamkathana, Block:- pat

Average
Wator
Level

( District:- Neemkathana, Block:

Stage of
Ground
Water
Extraction
in %

Note:- Block Stage of Ground wate Extraction <70% is Safe, >70% and <90% is Sami Critical, >90% and
<100% is Critical, >100% is Over Exploited

3. Pre monsoon 2023 and Post monsoon 2023 Water level of Rela Area
( District:- Neemkathana, Block:- Neemkathana, Zone:. Quartzite)

[SrNo, f Name of village [ Zone Typeof | Total 2023 f
Well depth(M.) [pre. Post  [Fly
1 | Kachhreda | Quartzite [ ow [ 23 2105 11450 |6ss B
2 | Rajpura Quartzite | Pz 98.3 9623 19509 |114
3 | Dhandhela Quartzite  |pz 65 1630 [ 1344 z.ssq
4 | Mohanpura Quartzite Pz 93 35.45 34,80 0.65
5~ Kharkhra Quartzite | bw 28.10 2536 [17.11 [82s
l6 Ballupura Quartzite | pz 93.2 35.45 34.80 0.65
|7 Hasampur Quartzite  |pz 107 26.5 2515 | o080
‘ Chhaja ki Quartzite | pz 205 6505 [67.35 [-230
nangal
9 Rampura Quartzite | pz 95.2 88.50 (9128 |27 ]
10 Mothuka Quartzite PZ 72.6 61.20 Dry =
11 Rela Quartzite | pw 215 21.20  [195 |170
12 Fatehpura Quartzite | pw 29 Dry Dry Dy |
13 Haripura Quartzite | pz 24,8 1915 168 a8
14 Ramsinghpura | Quartzite | pz 101.6 19.15 [168 x5
15 Meena ki Quartzite | pz 120.4 11869 | 11805 |o0.a 7
Nangal
(16 Dalpatpura Quartzite | pz 120 | 11869 | 11805 [o0.64 |




P

er Quality of Patanwati Area

S.No. Ngme of Owners | Zone Type | Total 2021
Village Name of [ depth(m,)
well TDS Flouride | Nitrate Clouride
i (me/)) | (mes) [ (me/1) | (meyy
1 Kachhreda Public Quartzite | pw 23 756 0.24 0.62 6
well
2 Rajpura GWD | Quartzite |3 98.3 $28 [0.52 159 1§
3 Dhandhela GWD | Quartzite Pe 65 1740 | 0.36 1.26 1 21.20
4 Mohanpura GWD | Quartzite PZ 93 982 |0.61 174 g
5 Kharkhra Public Quartzite | pwy 28.10 765 0.76 0.23 § 158
well i
6 Ballupura [ Gwp Quartzite [Pz [ 9332 [982 061 [174 T3
7 Hasampur GWD Quartzite | p7 107 437 A48 33 9.20
8 Chhaja ki GWD | Quartzite | pz 20.5 455 [0.26 380 [0.03
nangal P
9 | Rampuro [ SWD [ Quartzite PZ | 952 488 [ 031 3.4 0.04 |
10 | Mothuka [ GWD | Quartzite PZ 726 921 [o0.8a 0.22 1176 |
In lRela [ Public | Quartzite jow 215 928 lo.sz 159 |6 ‘{
well |
12 Fatehpura Public | Quartzite | pwy 29 801 080 0.19 [248
well
13" [Haripura | Gwp Quartzite [Pz [ 248 801 1080 To.1s [3ag =1
|14 | Ramsinghpura | Gwp [Quartzite | Pz | 1016 801 |o0.80 019 [248 |
15 | Meenaki ’GWD lQuartzite PZ 1204 ’911 0.89 022 1174 |
Nangal
[16 | Dalpatpura T Gwp | Quartzite [Pz | 1320 925 [o0.90 0.15 [187
[ 17 | Raipur Patan | Public [Quartzite IDW F.S’S 756 ’0.24 0.62 |6 /
well
B Baleshwar Public IQuartzite Iow 124.25 303 [0.24 124 12320 7
well
]19 Nangwas Public [ Quartzite /Dw 20 434 |0.82 1.43 E.z:o 7
well
20 [ Dokan GWD | Qtz./Schist | Pz | 895 532 [0.40 141 |2 g
21 | Khurdiya Public [ Quartzite | pw 123 801 [0.80 019 |[243 ]
well
22 | Kanthlj GWD | Qtz./Schist | pz 1 72.60 921 [o0.84 022 [176 1

e L T L= TR TR T 1Y
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S.No. | Name of Ow ]
ners | Zon
Village Name :
3 Kachhreda Public

Quartzite
well

2 Rajpura GWD Quartzite
_.____,—-—-_..,_______u..\__
i Dhandhela GWD

Quartzite
|4 | Mohanpura | Gwp | Quartzite
§ Kharkhra Public Quartzite
well
6 Ballupura GWD | Quartzite
7 Hasampur GWD | Quartzite | 0.60 [ 340
8 Chhaja ki GWD Quartzite | Pz | 205 479 [ 0.70 7 128
nangal
9 Rampura GWD | Quartzite | pz |95 496 [0.34 3.2 0.02 |
10 Mothuka GWD Quartzite [Pz [ 72.6 926 0.82 0.26 179
11 | Rela Public | Quartzite | OW | 213 %6 |03 [95 1[5
well =
12 Fatehpura Public | Quartzite | pw | 29 605 |0.70 12 128
well
13 | Haripura GWD | Quartzite [Pz |24.8 605 1070 |13 i
14 | Ramsinghpura | GWD | Quartzite | Pz | 1016 605 [ 0.70 12 pg ]
15 Meena ki GWD Quartzite | pz 120.4 916 0.87 0.23 179
Nangal
{L?s Dalpatpura | GWD [ Quartzite | Pz | 120 929 - [0.96 0.13 [ 169
17 Raipur Patan Public | Quartzite | DW 22,95 857 0.40 11 340
well
18 Baleshwar Public | Quartzite | pw 24.25 366 0.20 7 85
well
19 Nangwas Public  Quartzite | DW | 20 1125 | 0.54 20 347
well
20 Dokan GWD Qtz./Schist | p2 89,5 614 0.52 46 142
21 Khurdiya Public | Quartzite | pw 23 605 0.70 12 128
well
22 Kanthii GWD Quz./schist | Pz | 72.60 926 0.82 0.26 179
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S.NO, s s R g s
a 0 de :
well BthiM] DS Flouride | Nitrate [ Clouride‘]
. (mg/l) | (mg/l) | (mg/1) | (mg/)

1 |Kachhreda  TPublic | Quartzite | w133 612 (042 [38 [156
well

; g:mura GWD |Quartzite |z [383 1107 | 0.77 86 T3¢9

andhela GWD | Quartzite [Pz |5 1278 | 0.59 19 432

3 Mohanpura | GWD | Quartzite [p7 1353 966 | 0.69 181 |3

> | Kharkhra Pul‘ﬂic Quartzite | DW | 28.10 637 045 |13 123
well

6 Ballupura GWD | Quartzite [Pz | 93.2 966 | 0.69 181 |4

7 Hasampur GWD Quartzite | Pz 107 2187 | 0.65 198 702

8 Chhaja ki GWD | Quartzite [PZ | 205 1008 | 0.74 43 440

nangal

9 Rampura GWD Quartzite | P2 | 95.2 493 0.36 3.7 0.01

10 Mothuka GWD | Quartzite |PZ | 72.6 936 |0.79 027 (178

11 Rela Public | Quartzite |DW [ 21.5 1107 |0.77 86 269
well

ad Fatehpura Public | Quartzite | DW | 29 573 0.55 38 92
well

13 Haripura GWD | Quartzite [Pz |24.8 573 |0.55 38 92

14 Ramsinghpura | GWD Quartzite | P2 101.6 573 0.55 38 92

15 Meena ki GWD | Quartzite |[PZ | 1204 919 |0.89 0.21 174

Nangal

16 | Dalpatpura GWD | Quartzite | PZ | 120 940 |0.98 0.16 | 182

17 Raipur Patan Public | Quartzite | bW | 22.95 612 0.42 38 156
well

18 Baleshwar Public | Quartzite |DW | 24.25 427 031 159 92
well

19 Nangwas Public | Quartzite |DW |20 339 |0.67 33 64
well

20 | Dokan GWD | Qtz./Schist | PZ | 89.5 354 |0.37 32 57

21 Khurdiya Public | Quartzite | DW |23 573 0.55 38 92
well

22 | Kanthli GWD | Qtz./Schist | PZ | 72.60 936 |0.79 027 |174







